
PRADEsH

suB: Notionol Humon Rights commission, New Delhi - Nominofion of two
Judiciol officers, to porticipote in Two doys Troining progromma for
Judiciol Officers on the theme "Judiciol Officers ond Humon Rights -
rssues ond challenges", schedured to be held on z3.oz.zorg and
24.02.2019 ot fndion Law fnstitute, New Delhi - P.elief Arcangements -
ORDER5 - ISSUED.

REF: l.Letter doted 29.ol.zorg,fromthe Joint se*efary, Notionol Human
Rights Commission, New Delhi.

2. High courr's letter Roc.No,36 /so/zorg, dated 13.oz.zorg.

The High Couri possed the following Orders:

The following relief orrangements ore ordered in respect of fwo Judicialofficers, mentioned in column number ?,who qre nominoted to porticipote in the Two
doys Troining Programme for Judiciol officers on the theme "Judiciol officers snd
Humon Rights - rssues ond chollenges", scheduled to be held on z3.az.z0l9 and
24'02'20t9 at rndion Low rnstitute, New Delhi. in the High Courf's letter Znd cited.

The officers menfiohed in column nlmber 3, will be inchorge of the post/stnentioned in corresponding column number 2, duringthe period oi obsence of theabove soid officers who ore nominoted to porticipot-e in the Training programme on23.o2.?o19 and ?4.02.2019 at rndion Low rnsfitute, New Derhi. 
J

on return from the Troining Programme, the off tcers mentioned in columnnumber 2, will reioin duty in their respective posts.

.67/201

sL.
NO.

NAME OF THE NOMINATED
OFFICER WITH DE5IGNATTON

(2)

INCHARGE ARRANoEAAENTS
A/IADE DURING THE AB5ENCE OF
OFFICER NOMINATED FOR TI"tE

TRAINING PROaRAIAME

(1) -----l
I--'___i

Prl. Distri.t &''s"ssi*; JrdAt;Tl
Godovori of Eluru. i

Addl. Senior Civil Judge, Norosoroopet,
6untur District.

1 Sri G. Gopi,
I Addl. Distr-ict & Sessions Judge,
Eluru, West Godavori District.

Prl. Senror Civil Judge,
Norosoroo pet, Guntur District.



//2//

rn cqse the of f icers mentioned in column number 3 ore either on leove or f orony other reoson ore obsent from duty, the res,siective prl. Disfrict ond sessions
Judges/Unit Heods hove to moke qhernqtiv e incharge arrangements in respect of theafficers menfioned in column number 2.

hSorE: The officers wha are nominqted for the obove sqid froining p?ogranr'-
are hereby permifted to relieve ond join duty by ovoiling octuqljourney fime for the soid purpose,

ft@,
REoISTRAR GENERAL ' _i'

F AC.REGTSTRAR (VT6TLANCE)
To

1. The off icers.
2. The fnchqrge officers.
3' The Regisfror, rnformotion Technology-cun-central project coordinctor, High courtof Andh'ro Prodesh (wif h o reguest to instruct the concerned fo upload thep,oceedings in the High court's websife under generar informotion).4' The Direcfor, Judiciol Acodemy for the stot-es of Telongono ond Andhro prodesh,

Secunderobod.
5. The Prl. District and sessions Judge ,west Godovori qt Eluru.6. The Prl. Disfrict ond Sessions Judge, Guntur.
7. fhe District Treosury Off.icers: West Godavori at Eluru ond Guntur.8. The Sub-Trecsury officer,Norasoroopet, Guntur District.9' THE SEcrroN oFFrcERS: Accounts Section, B.section, compufer section,D-Budget section, E-Section, o.P.cell,Speciol officers section, vigilonce cell qnd

Work Review Cell,High Court of Andhro prqdesh.
+Spqre.


